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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): (a) In a
note circulated to the Members of Consul-
tative Committee for the Ministry of
Home Affairs on an item of youth unrest
included in the agenda for the meeling
held on October 8, 1969, mention was
made of certain disturbing trends.

(b) to (d). Recommendations of the
conference of Inspectors-General of Police
have been forwarded to all the State Gov-
ernments, since it was for the State Gov-
ernments to take suitable action on these
recommendations relating to public order.
The comments of the University Grants
Commission have also been sought through
the Minisiry of Education, so that the State
Governments could be apprised of the
views of the University Grants Commis-
sion,

MEASURES AGAINST SENAS

3717. SHRI BENI SHANKER
SHARMA :

SHR! RAMAVATAR SHASTRI :
SHRI K. M. MADHUKAR :
SHRI JAGESHWAR YADAV:
SHRI BHOGENDRA JHA :
SHRI C. JANARDHANAN .
SHRI K. HALDER :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether the Central Government
have forwarded to the State Governments
the recommendations of the National Inte-
gration Council that ‘stern and eflective
measures should be taken against various
senas that .re provoking disturbances by
appealing to regional sentiments of people’,
for appropriate action:

(b) the reaction of the
Governments thereto; and

(c) the steps proposed to be taken by
the State Governments in the matter ?

various State

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. S. RAMASWAMY) : (a) Yes, Sir.

(b) and (c). State Governments have
intimated that a close watch is being kept
on the activities of such organisations and
appropriate action under law would be
taken whenever necessary.
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REDESIGNATION OF CHIEF COMMISSIONERS
OF MANIPUR AND TRIPURA As LT.
GOVERNORS

3718. SHRI YASHPAL SINGH: Wwill
the Minister of HOME AFFAIRS be
pleased to state :

(a) whether Government have decided
re-designate the Chief Commissioners of
Union Territories of Manipur and Tripura
as Lt. Governors; and

(b) if so, what will be the advantages
by this change ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) Yes,
Sir.

(b) There has been persistent local
demand that these territories which have
special problems, should also have mature
and experienced persons as their adminis-
trators like territories of Himachal Pra-
desh, Goa and Pondicherry. The change
not only satisfies genuine and strong local
sentiment but enlarges the field of choice
to select suitable and senior persons as
administrators.
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EXCAVATIONS OF PURaNa Qita ™N  NEw
DELHI

3721. SHRI K. P. SINGH DEO: Wil
the Minister of EDUCATION AND
YOUTH SERVICES be pleased to state :

(a) whether Government have finalised
plans for the excavations of Purana Qila
in New Delhi:

(b) if so, the purpose thereof,

(c) the expenditure likely to be incurred
thereon; and

(d) the likely effect of the excavations
on this ancient monument ?

THE DEPUTY MINISTER IN THE
MINISTRY OF EDUCATION AND
YOUTH SERVICES (SHRIMATI JAHA-
NARA JAIPAL SINGH) : (a) No, Sir.
The plans have yet to be finalised,
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